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Shri L.N.Nigam .Vs. The Union of India. ’

Shri 8.5.Mainee, counsel for the applicédt'is
present. : T -
fOn behalf of the reSpondonts Shr1 LalJl Sinha,
counoel_Ls present.

" Affidavit filed on behalf of the respondents,

_the Divisional Electrical Engineer, Traction Distributior
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" Allahabad DiVision,iNorthérn RaIlWay;_Aligérh Junctidh
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B hés been'placed 6h record,  Since the order of this- -

Tribunal has ﬁow.beeh fully complied With, nothing‘

* Notlce of C.V.P. dlscharged. S

(Kaushal Kumar) .
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